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(Brief record of proceedings)

Wednesday, 30th Septerber 1008/Ashvina 84 192C (Saka)

2.00 P.M.

w
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No. 13C

Ad-ournment Motion

Hon'ble Speaker informed the House that he had
receiveC @ notice of pdjournment Motion from shri Ramvir
Sinch pidhuri about the eitustion arising out of the
strike by DANICS category officers and acked the Memrber
to take leave of the House. ps 1/6th of the members &id
not. stand in support of the motion, the game Wwas
disallowed.

ctatement by Chief Minister

aenhri Sehib singh. chief Minister made @ ctatement
informing the pouse that the DANICS and DPSScategory
officers have celled off their strike.

§tarred Questions

ciarrell  Guesthsd - Soe. 60, eiEd. Anci gl ‘end
Supplomentaries thereto were orally acked and enswered.

Replies fto atarred OQuestion Nos. 614 62,65
to69 and71 to 80 were 1aid on the Table of the House.

Unstarred Questions
Replies to Unestarred Question Nos. 162 to 198 were
1aid on the Taple of the House .

Papers 1aid on the Taple of the HOLSE

il et
ahri 8ehibk gingh, Chief Mipister laid on the Table

of the House & copy of the following papersi-

(2) Tre Report ©of the first Delhi Finance Comrigsion
along with the explanatory memorancur.

() Statements of Revised Estimetes for 1907-98 and
Rudget Fetimates for 1998-°¢ of Delhi Vidyut
Board elond with an explanetory remorendum
regarding the steps taken fo improve power supply
in Delhi.
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G Shri Alek  Kumar presented to the Fouse the Report

of the

Dr.

g Shri Deep Chand Randbu:

meved the following motion -

The rmotion was put to vote angd adopted
unanimously.
8. Shri Chand Ram: ,
P s moved the following motijon —

The moticon was put te vote and adopted unanimously.

il

o

Presentetion of the Report

Seelect Committee constituted on 'The Delhi
Quackery Prohibition Rill, 1977".

Hersh  Vardhan Minister of Health end Education
mede a statement .

. Following

Mot ion

"that  this House sgrees to the Third

Report of Assurence Committee" presented
on  25th September, 1998,

"that this House agrees to the Second
Peport of the Cormittee on Scheduled
Castes/Scheduled Tribes end Other
Backward Classes presented to the House
on ?Bth'SGptember, 108"

Srecial Mention

merbers reised metters under PRule 287:-
Shri Inder Rei Singh

(Chief finicter intervened in the
matter);

Shri Bari Kishan

(Chief Minister intervened in the
matter).

Shri Remveer Singh Ridhuri

(Minister of Health Intervened in the
matter).
Shri Jai Bhagwen
ShriPuran Chand Yogi

(Chief Minister intervened in the matter)
Shri Prem Singh
Shri Shish Pal
(Chief Minister intervened in the metter)
Shri Gauri Shankar Bhardwa j



10.

11.

Legislative Proposal

The Delhi Sikh Gurudware (Arendment) Bill, 1998
(Bill No. 10 of 1998) was teken into consideration on
a motion moveé by Shri Harsheran Singh Balli, Minister
of Industries.

The Rill wes censidered clause-by-clause.

Clavse 1, Preample and Title were also put to
vote andadopted.

Shri Barsharan Singh Ralli moved that the Bill be
pacssed.

The Bill was put tovote ané passed unanimously.

; Walk-out

During consideration of the Bill, Congress
rerbersstaced a welk out when their demend for immediate
discussion onthe alleged lathi charge cn some youth
Congress activists was not acceded to.

Sshri Shoaib Igbal was suspended from the sitting
of the House due to persistent defiance of the Chair.

'The Delhi  Agricultural Produce Marketing
(Regulation) PRill,1998 (Ri11i=Noill . of 1992) wes taken
into consideration clause-by-clause on @ motion moved
by Shri Szhib S8inch Chief Minister.

Clause 2 to 35 were put to vcte and edopted.

Arendments inclause 36 were put to vote and
edopted.

Clause 37 to 88were put to vote and adopted.

Clvase 89 to 125 and Schedule were also put to vote
and adopted.

Clause 1, Prearnble and Title were also put to
vote and adopted.

Shri Sahib Singh, Chief Minister moved that the
Bill be passed.

The wmotion was put to vote end adopted

b

unanimously.
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PESHS Jaadish Mukhi,
introducea

Minister for:

Incraprastha
Bjll, 1008 (RilINo,
House

Vishmvic’yalaya
13 of 199g) after the 1e

ave of

- Wes grented.

Prof. Jagdish Mukb i

takeninto consideration,

eleo Tmoved that the

Bill
be

The motionwas put  to
was considered alaus

vote and edopted.
€ by clayge,
Clause 2 to 8 were Put to vote ang edopted.,

Clause 1, Preamble angd Title were also put to vote
ané adopted.

On a motion moved by  prof,
Bill bepassed, was

The Bill e

The Bill

Jeadish  Myukhj + that
put to vote ang a&dopted, '
S passed unanimously.
. Pandemonium in the House
Opposition, me

mhers  oathered in
i House c?emandn‘ng ;

alleged lathj charge on  some  Youth Congress

workers.
Due to continuous mnedemoniumthe Chair

edjourned the
House for ten Minutes,

le. Dr. PBarsh Vardhen,

Minister for Health and
Education

introduced 'The Delhj
Monument s and A
Joog:

Ancient ang Historical
rchaeological Sites

(Rill No.14 of 190R)
Wes agranted,

and Remsing Rill,
after the leave of the House
Statement by  Chief Minister

17 Shri Sahip Singh,

Ctief Minj ster, made

about  the alleged 1athj charge on  the Youth Congress
werkers,

& statement

=
2.08 p.m,

(The Housey ypg adjourned

cine-die followed by the
Singing of National Anthem

Jena Gana Mans e

P.N. GUPTA

SECRE.TARY
DELRT
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